
ORISSA HIGH COURT

FILING REPORT AS ON :30/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBP/0000087/2019 PATIL CONSTRUCTION AND INFRASTRUCTURE PVT. LTD.RAJAJEET ROY  / /

VS VS ()

UNION OF INDIA //

2 ARBP/0000088/2019 PATIL CONSTRUCTIONJ AND INFRASTUCTURE PVT. LTD.RAJJEET ROY  / /

VS VS ()

UNION OF INDIA //

3 BLAPL/0011312/2019 PRADIP PARIDA J.K.PANDA KHALLIKOTE /106 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0011313/2019 KAVURU HARIKRISHNA JUGAL KISHORE PANDA KASINAGAR /119 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0011314/2019 SOURI NAHAK JUGAL KISHORE PANDA BANAPUR P.S. /254 /2017

VS VS ()

STATE OF ODISHA //

6 BLAPL/0011315/2019 JULI DANDASENA J.RATH SUNDARGARH SADAR /171 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0011316/2019 PRASANTA KHATUA B.R.MOHANTY BAUNISUNI /57 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0011317/2019 JAYARAM SINGH B.SAHOO JAMANKIRA /74 /2019

VS VS ()

STATE OF ODISHA //

9 BLAPL/0011318/2019 SUJIT KUMAR KUMURA B.SAHOO DEOGARH /124 /2016

VS VS ()

STATE OF ODISHA //

10 BLAPL/0011319/2019 SAGAR SWAIN AMULYA RATNA PANDA PHIRINGIA /84 /2016

VS VS ()

STATE OF ODISHA //

11 BLAPL/0011320/2019 DUKHISHYAM NAYAK @ DUKHISHYAMA NAYAK @ DUKHIA @ DIPUSMRUTI RANJAN MOHAPATRA KENDRAPARA /231 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0011321/2019 GANESWAR DANTA MANAS CHAND AINTHAPALI /301 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0011322/2019 SASHIBHUSAN PRADHAN MANAS CHAND JEYPORE TOWN /208 /2018

VS VS ()

STATE OF ODISHA //

14 BLAPL/0011323/2019 CHANDRAKANTI MEHER MANAS CHAND JUNAGARH /59 /2018

VS VS ()

STATE OF ODISHA //

15 BLAPL/0011324/2019 ARUNA NAIK PANCHANAN PANIGRAHI BHUBAN /191 /2019

VS VS ()

STATE OF ODISHA //

16 BLAPL/0011325/2019 MOZA @ MOZAHID KHAN DEEPAK R.PARIDA KENDRAPARA /171 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0011326/2019 BABAJI @ PRADEEP MOHANTY B.B.ROUTRAY RAGHUNATHPALI /289 /2019

VS VS ()

STATE OF ODISHA //

18 BLAPL/0011327/2019 JANMEJAYA MALLICK DEVASHIS PANDA CUTTACK VIGILANCE /48 /2019

VS VS ()

STATE OF ODISHA(VIG.) //

19 CMAPL/0000917/2019 PULAKALA SIMHADRI ADV.  / /

VS VS ()

THE COLLECTOR,GANJAM //

20 CMP/0001487/2019 UMESH SETHY M/S.DEBASIS TRIPATHY  / /

VS VS ()

BISWANATH SETHY //

21 CMP/0001488/2019 HARISH CH.RAY M/S.S.K.NAYAK-2  / /

VS VS ()

RUKMINI SINGH //

22 CMP/0001489/2019 GOKUL NAIK TUKUNA KU.MISHRA  / /

VS VS ()

SASHIBHUSAN NAIK //

23 CMP/0001490/2019 SURENDRA SWAIN B.K.NAYAK  / /
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VS VS ()

MANA SWAIN //

24 CMP/0001491/2019 KILARI NARAYAN TRILOCHAN BARIK  / /

VS VS ()

K.CH.PANIGRAHI //

25 CMP/0001492/2019 DEBENDRA PAL PRAFULLA CH BISWAL  / /

VS VS ()

KUNTALA MAJHI //

26 CMP/0001493/2019 DIPTIMAYEE SAHU P.V.BALAKRISHNA  / /

VS VS ()

SUDIPTA CHANDRA SAHU //

27 CMP/0001494/2019 JOGENDRA TARAI B.S.DAS  / /

VS VS ()

BABAJI CHARAN SAHOO //

28 CONTC/0002819/2019 SUDHANSHU KUMAR TRIPATHY N.C.ROUT  / /

VS VS ()

RATNAKAR ROUT //

29 CONTC/0002820/2019 ABHIMANYU SATHUA ADV  / /

VS VS ()

CHITRA ARUMUGAM //

30 CONTC/0002821/2019 DHARMUDHAR PRADHAN SIDHESWAR MALLIK  / /

VS VS ()

CHITRA ARUMUGAM //

31 CONTC/0002822/2019 GANESWAR ROUT SIDHESWAR MALLIK  / /

VS VS ()

CHITRA ARUMUGAM //

32 CONTC/0002823/2019 SUBRAT KUMAR BARIK SAHASRA JYOTI NANDA  / /

VS VS ()

BHUPENDRA SINGH POONIA //

33 CONTC/0002824/2019 SUBHASHREE RANJAN DAS SAHASRA JYOTI NANDA  / /

VS VS ()

BHUPENDRA SINGH POONIA //

34 CONTC/0002825/2019 PRAVAT KUMAR SETHY SAHASRA JYOTI NANDA  / /

VS VS ()
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BHUPENDRA SINGH POONIA //

35 CONTC/0002826/2019 GURUPADA SAHU SAHASRA JYOTI NANDA  / /

VS VS ()

BHUPENDRA SINGH POONIA //

36 CONTC/0002827/2019 JITENDRA KUMAR NAIK SAHASRA JYOTI NANDA  / /

VS VS ()

BHUPENDRA SINGH POONIA //

37 CONTC/0002828/2019 BALARAM SAHU ADV  / /

VS VS ()

DARIDRABHANJAN MADANMOHAN //

38 CONTC/0002829/2019 GOBARDHAN LENKA ADV  / /

VS VS ()

CHITRA ARUMUGAM //

39 CONTC/0002830/2019 KRISHNA CH.GOCHHI SIDHESWAR MALLIK  / /

VS VS ()

CHITRA ARUMUGAM //

40 CONTC/0002831/2019 NAROTTAM SAHOO ADV  / /

VS VS ()

CHITRA ARUMUGAM //

41 CONTC/0002832/2019 RAMESH KUMAR JENA ADV  / /

VS VS ()

CHITRA ARUMUGAM //

42 CONTC/0002833/2019 SAILABALA PRADHAN ADV  / /

VS VS ()

CHITRA ARUMUGAM //

43 CONTC/0002834/2019 SURESH MAHARANA ADV  / /

VS VS ()

CHITRA ARUMUGAM //

44 CONTC/0002835/2019 LAXMIDHAR MAJHI ADV  / /

VS VS ()

VIKRAM YADAV //

45 CONTC/0002836/2019 REBATI NANDAN OJHA ADV  / /

VS VS ()

ANANTA KUMAR SAMAL //
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46 CONTC/0002837/2019 GOURA CHANDRA NALLA ADV  / /

VS VS ()

DR.SARAVANA VIVEK M //

47 CONTC/0002838/2019 RAMESH MELAKA ADV  / /

VS VS ()

DR.SARAVANA VIVEK //

48 CONTC/0002839/2019 LOKANATH DORA ADV  / /

VS VS ()

DR.SARAVANA VIVEK M //

49 CONTC/0002840/2019 NRUSINGHA CHARAN JENA ADV  / /

VS VS ()

MITRABHANU MOHAPATRA //

50 CONTC/0002841/2019 RABINDRA KUMAR PRADHAN ADV  / /

VS VS ()

CHITRA ARUMUGAM //

51 CONTC/0002842/2019 SAMIRA KUMAR SAHOO ADV  / /

VS VS ()

ASWINI KUMAR MISHRA //

52 CONTC/0002843/2019 BIKRAM GOCHHAYAT ADV  / /

VS VS ()

ASWINI KUMAR MISHRA //

53 CONTC/0002844/2019 SHREE VIDYA NIKETAN COLLEGE OF MEDICAL SCIENCE AND RESEARCHADV  / /

VS VS ()

VICE-CHANCELLOR //

54 CONTC/0002845/2019 S.V.N.COLLEGE OF MEDICAL SCIENCE AND RESEARCHADV  / /

VS VS ()

PRAMOD KUMAR MEHERDA //

55 CONTC/0002846/2019 MAHANI CHARAN BHUYAN S.K.NAYAK 2  / /

VS VS ()

ASHOK KUMAR DAS //

56 CONTC/0002847/2019 KUNTI RAJHANSHA ADV  / /

VS VS ()

MONISHA BANERJEE //

57 CONTC/0002848/2019 BIDYADHAR SETHY B.N.PARIDA  / /
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VS VS ()

PRAMOD MEHERDA //

58 CONTC/0002849/2019 KULAMANI BEHERA ADV  / /

VS VS ()

SURENDRA KUMAR //

59 CRLA/0000975/2019 GANESWAR NAYAK SMRUTI RANJAN MOHAPATRA DHENKANAL SADAR /286 /2016

VS VS ()

STATE OF ODISHA //

60 CRLA/0000976/2019 SUNITA GOCHHAYAT ARUN KUMAR DAS  / /0

VS VS ()

MAHESH GOCHHAYAT //

61 CRLA/0000977/2019 BIPIN BEHERA H.N.MOHAPATRA GOP /49 /2011

VS VS ()

STATE OF ODISHA //

62 CRLMC/0003604/2019 CHAKRADHARA BUDEK SAROJ KUMAR PADHY BOLANGIR TOWN /310 /2013

VS VS ()

STATE OF ODISHA //

63 CRLMC/0003605/2019 PREM RANJAN MANHIRA SAROJ KUMAR PADHY  / /0

VS VS ()

STATE OF ODISHA //

64 CRLMC/0003606/2019 BIJAYA KUMAR SWAIN C.R.DAS  / /0

VS VS ()

STATE OF ODISHA //

65 CRLMC/0003607/2019 JASWINDAR KAUR AMULYA RATNA PANDA  / /0

VS VS ()

STATE OF ODISHA //

66 CRLMC/0003608/2019 PRADEEP PAL@ NODHA PAL AMULYA RATNA PANDA DHARMASALA /231 /2008

VS VS ()

STATE OF ODISHA //

67 CRLMC/0003609/2019 SUBASH KUMAR AGARWAL SMRUTI RANJAN MOHAPATRA KOKSARA /148 /2013

VS VS ()

STATE OF ODISHA //

68 CRLMC/0003610/2019 GOURI SANKAR ROY KARUNAKAR GAYA  / /0

VS VS ()
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STATE OF ODISHA //

69 CRLMC/0003611/2019 BASANTI PRADHAN MANAS CHAND BANAPUR P.S. /231 /2016

VS VS ()

STATE OF ODISHA //

70 CRLMC/0003612/2019 GANGADHAR NAYAK MANAS CHAND BEGUNIA P.S. /45 /2015

VS VS ()

STATE OF ODISHA //

71 CRLMC/0003613/2019 AJAY KUMAR NAYAK SHANKAR MOHANTY  / /0

VS VS ()

SABITRI SINGH //

72 CRLMC/0003614/2019 A.S.GANESAN ISHWAR MOHANTY  / /0

VS VS ()

SURABALA SAHU //

73 CRLMC/0003615/2019 LITU JENA B.K.NAYAK-3 DELANGA /43 /2019

VS VS ()

STATE OF ODISHA //

74 CRLMC/0003616/2019 PRASANTA DAS BISWARANJAN DALAI TIRTOL /273 /2018

VS VS ()

STATE OF ODISHA //

75 CRLMC/0003617/2019 PANCHANAN SAHOO MD.G.MADANI BHANDARIPOKHARI /174 /2017

VS VS ()

STATE OF ODISHA //

76 CRLMC/0003618/2019 SUKANTI PRADHAN AMULYA RATNA PANDA DARINGBADI /76 /2015

VS VS ()

STATE OF ODISHA //

77 CRLMP/0001855/2019 PARAMANANDA BEHERA M/S.N.C.ROUT  / /0

VS VS ()

IIC.BHANDARIPOKHARI //

78 CRLMP/0001856/2019 PRANAB KISHORE MOHANTY MANOJ KUMAR PANDA  / /0

VS VS ()

STATE OF ORISSA //

79 CRLMP/0001857/2019 MAMATA NAYAK DIBYA JYOTI SAHOO  / /0

VS VS ()

STATE OF ORISSA //

Page 7/30



ORISSA HIGH COURT

FILING REPORT AS ON :30/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

80 CRLREV/0000911/2019 NABIN @ JHATU MOHARANA RAMANI KANTA PATTANAIK TIRTOL /115 /2015

VS VS ()

STATE OF ODISHA //

81 CRLREV/0000912/2019 ISWAR DANTA @ CHAULIA MANAS CHAND AINTHAPALI /301 /2019

VS VS ()

STATE OF ODISHA //

82 CRLREV/0000913/2019 MALAYA KUMAR PANIGRAHI SASIM AJITAV PATTNAIK  / /0

VS VS ()

STATE OF ODISHA //

83 FAO/0001025/2019 STATE OF ODISHA A.G.A.  / /

VS VS ()

SANGRAM KESHARI PARIDA //

84 FAO/0001026/2019 M/S.TOWN BIDI COMPANY SUBASH CHANDRA PANI  / /

VS VS ()

DY.LREGR. DIRECTOR, E.S.I.C. //

85 FAO/0001027/2019 JAYANARAYAN PRADHAN SUKANTA KU.MISHRA  / /

VS VS ()

SUKANTA KU.MISHRA //

86 FAO/0001028/2019 PARSURAM PRADHAN SUKANTA KUMAR MUISHRA  / /

VS VS ()

STATE OF ODISHA //

87 FAO/0001029/2019 NATIONAL INSURANCE CO. LTD. PRASANTA KUMAR MAHALI  / /

VS VS ()

NABAGHANA MAHANTA //

88 FAO/0001030/2019 DIVISIONAL MANAGER, NATIONAL IJSURANCE CO. LTD.PRASANTA KUMAR MAHALI  / /

VS VS ()

KARUNAKAR SAHOO //

89 GUAP/0000004/2019 RAGHUNATH DASH KRISHNA CH.SAHU  / /

VS VS ()

PRANAYA MOHAN PANIGRAHY //

90 JCRLA/0000097/2019 SUNIL NAYAK ADV. CHAMPUA /5 /2017

VS VS ADDL.DIST.JUDGE,KEONJHAR(Kendujhar)

STATE OF ODISHA Spl/0000011/2017

91 MACA/0000984/2019 BHIMSEN BEHERA BINAYA KUMAR MOHANTY  / /
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VS VS ()

PRAHALLAD SAHU //

92 MACA/0000985/2019 DOMI PATRA BINAYAK PR. MOHANTY  / /

VS VS ()

SABITA KUMARI PANDA //

93 MACA/0000986/2019 ANANDA NAIK MANOJ KUMAR PATI  / /

VS VS ()

SALLU ALI@SAMEER KHAN //

94 MACA/0000987/2019 BASANTA KUMAR ROUT K.C.NAYAK  / /

VS VS ()

MANAS RANJAN PANI //

95 MACA/0000988/2019 RAJKISHORE BEJA K.C.NAYAK  / /

VS VS ()

JAGANNATH BEHERA //

96 MACA/0000989/2019 BHIKARI PALEI BINAYAK PR.MOHANTY  / /

VS VS ()

SAHADEV PRADHAN //

97 MACA/0000990/2019 HEMANT KUMAR MOHAPATRA BINAYAK PR.MOHANTY  / /

VS VS ()

SAHADEV PRADHAN //

98 MACA/0000991/2019 BISHNU CH.BEHERA BINAYAK PR.MOHANTY  / /

VS VS ()

HARI HARA GURU //

99 MACA/0000992/2019 BISHNU CH.BEHERA BINAYAK PR.MOHANTY  / /

VS VS ()

HARI HARA GURU //

100 MACA/0000993/2019 SUSAMA BEHERA BINAYAK PR.MOHANTY  / /

VS VS ()

RAJBALLABH MISHRA //

101 MACA/0000994/2019 ARJUNA BEHERA BINAYAK PR.MOHANTY  / /

VS VS ()

PRAHALLAD SAHU //

102 MACA/0000995/2019 SUBAL BEHERA BINAYAK PR.MOHANTY  / /

VS VS ()
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PRAHALLAD SAHU //

103 MACA/0000996/2019 THE LEGAL MANAGER,BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LTD.ADAM ALI KHAN  / /

VS VS ()

RITESH KUMAR AGRAWAL //

104 MACA/0000997/2019 THE ORIENTAL INSURANCE COMPANY LTD. A.A.KHAN  / /

VS VS ()

SAMIR BEHERA //

105 MACA/0000998/2019 SISA SUBARNA RAMESH CH.PRADHAN  / /

VS VS ()

T.P.KRISHNA RAJU //

106 MATA/0000181/2019 SUNANDA PADHI @ JHULI SANJAY KUMAR PRADHAN  / /

VS VS ()

SIMANCHAL PADHI //

107 MATA/0000182/2019 SUNANDA PADHI @ JHULI SANJAY KUMAR PRADHAN  / /

VS VS ()

SIMANCHAL PADHI //

108 RPFAM/0000315/2019 GIRIDHARI PANDA DIPTIRANJAN MOHAPATRA  / /

VS VS ()

MADHUSMITA PATI@PANDA //

109 RPFAM/0000316/2019 HARIKRUSHNA MOHANTY BIJAY KU.BEHERA(1)  / /

VS VS ()

RANJITA CHAUDHURY //

110 RSA/0000392/2019 CHHABI HARIJAN ALOK KUMAR PANDA  / /

VS VS ()

LALMATI CHHURA //

111 RSA/0000393/2019 BHAGIRATHI SA ALOK KUMAR PANDA  / /

VS VS ()

GOPINATH SABAR //

112 RSA/0000394/2019 DEBASIS PANDA NILAMADHAB PRAHARAJ  / /

VS VS ()

SRI SRI GRAMDEVATI BASULI THAKURANI //

113 RSA/0000395/2019 TANKADHAR BHOI NARENDRA KU.SAHOO  / /

VS VS ()

COLLECTOR, KALAHANDI //
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114 RSA/0000396/2019 DAMBARUDHAR GURU BHASKAR CHANDRA PANDA  / /

VS VS ()

BHIMSEN GURU //

115 RSA/0000397/2019 PRATIMA SAHOO B.S.RAYAGURU  / /

VS VS ()

PRAMOD KU.SAHOO //

116 RVWPET/0000440/2019 SUBASH CH.MAJHI SAMIR KUMAR MISHRA  / /

VS VS ()

PUNI BARIK //

117 TRP(C)/0000453/2019 UMA  MALLICK ARBABINDA TRIPATHY  / /

VS VS ()

JAGANNATH NAYAK //

118 WA/0000694/2019 STATE OF ODISHA A.G.A.  / /

VS VS ()

KARTIK CH.BEHERA //

119 WA/0000695/2019 PADMA CH.PANDA SUBASH CHANDRA PANI12  / /

VS VS ()

NARAYAN PANDA //

120 WA/0000696/2019 UNION BANK OF INDIA ADV.  / /

VS VS ()

ACHYUTANANDA ROUT //

121 WA/0000697/2019 GANESH MOHALIK RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

122 WA/0000698/2019 MAHESWAR JENA RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

123 WP(C)/0029075/2019 KALPANA @ PRIYANKA GOCHHAYAT M/S.TRILOCHAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0029076/2019 KALPANA @ PRIYANKA GOCHHAYAT M/S.TRILOCHAN PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0029077/2019 HADIBANDHU SAHOO M/S.S.P.DASH  / /

Page 11/30



ORISSA HIGH COURT

FILING REPORT AS ON :30/12/2019

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

126 WP(C)/0029078/2019 MANAS RANJAN MEHER M/S. SUSHANTA KUMAR JOSHI  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0029079/2019 ANNAPURNA TRIPATHY @ ANNAPURNA MISHRAM/S.GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0029080/2019 DR.DAITARY SAHOO M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0029081/2019 NARAYAN PRASAD DAS M/S.BHASKAR CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0029082/2019 SATYABHAMA BISWAL M/S.BHASKAR CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0029083/2019 SANKUNTALA DASH M/S.BHASKAR CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0029084/2019 NARAYAN JENA M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0029085/2019 BIRAJ KUMAR NAYAK BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0029086/2019 SINGDHA SAMAL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0029087/2019 SOBHA CHANDRA KARUAN BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0029088/2019 THABI RAM DAL BIJAYA KUMAR BEHERA 1  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0029089/2019 SASMITA MALLIK M/S. DIPTIRANJAN MOHAPATRA  / /

VS VS ()

MANOJ KUMAR MALLIK //

138 WP(C)/0029090/2019 PUSPALATA NAYAK @ ROUL M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0029091/2019 CHIRANJBI BISOYI M/S.R.N.MISHRA  / /

VS VS ()

COLLECTOR, GANJAM //

140 WP(C)/0029092/2019 SRIDHAR SAHOO M/S.MAYADHAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0029093/2019 PRAKASH CHANDRA MISHRA M/S.MAYADHAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0029094/2019 BASISTA NAG M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0029095/2019 M/S.BHARAT SALT AND CHEMICAL INDUSTRIES LIMITEDM/S.MOHIT AGARWALLA  / /

VS VS ()

UNION OF INDIA //

144 WP(C)/0029096/2019 BHAGIRATHI SAHOO M/S.SUDARSAN BEHERA  / /

VS VS ()

UNION OF INDIA //

145 WP(C)/0029097/2019 SUSANTA KUMAR SAMAL M/S.BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0029098/2019 SUNIL KUMAR DASH M/S.SANTANU KUMAR SARANGI  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0029099/2019 AJAYA KUMAR SAHOO M/S.SANJAYA NARAYAN SAHOO  / /

VS VS ()

AO,CORPORATION BANK //
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148 WP(C)/0029100/2019 SUSHANTA KUMAR DAS M/S.J.P.PARIDA  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0029101/2019 M/S.MAHESWARI ENTERPRISES AND AMBIKA ENTERPRISES(JV)M/S.PRATYUSHA NAIDU  / /

VS VS ()

MAHANADI COAL FIELDS LIMITED //

150 WP(C)/0029102/2019 RAJENDRA KUMAR TRIPATHY M/S.SAROJ KUMAR PADHY  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0029103/2019 KISHORE CHANDRA BARAL M/S.MANAS RANJAN PANDA  / /

VS VS ()

COMMISSIONER CUM SECRETARY, SCHOOL AND MASS EDUCATION //

152 WP(C)/0029104/2019 PRADEEP KUMAR SUNA M/S.SAROJ KUMAR PADHY  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0029105/2019 MUSLIM JUMMA NRUSINGH CH. ROUT  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0029106/2019 SRIKANTA BEHERA M/S.SATRUGHNA DASH  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0029107/2019 RAMESH CHANDRA DIPA M/S. SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE GOVERNMENT OF ODISHA //

156 WP(C)/0029108/2019 ALEKHA SETHI M/S. RAMANI KANTA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0029109/2019 SANTOSH KUMAR MOHARANA M/S.DURGSH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0029110/2019 SUSHANTA KUMAR DAS M/S.J.P.PARIDA  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0029111/2019 MAMATA SAHOO M/S.RAMA KRISHNA BISOI  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0029112/2019 RASHMI RANJAN JENA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0029113/2019 GHANESWAR BARAL M/S.BISWAJIT PASAYAT  / /

VS VS ()

THE STATE OF ODISHA //

162 WP(C)/0029114/2019 PURNENDU PRATAP MOHAPATRA M/S.RAMANI KANTA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0029115/2019 ANTI-SLAVERY INDIA M/S.SEVATI SOREN  / /

VS VS ()

THE NATIONAL HUMAN RIGHTS COMMISSION //

164 WP(C)/0029116/2019 BIJAY CHANDRA MOHAPATRA M/S.MANAS RANAJN PANDA  / /

VS VS ()

COMMISSIONER CUM SECRETARY SCHOOL AND MASS EDUCATION //

165 WP(C)/0029117/2019 NALINI DIKHIT DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0029118/2019 AJIT KUMAR SAMANTRAY M/S.SURYA NARAYAN PATNIAK  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0029119/2019 JYOTIRMAYEE RATH DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0029120/2019 SANTANU KUMAR PADHI M/S. GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0029121/2019 BULU BADI PRATYUSHA NAIDU  / /

VS VS ()

ZONAL MANAGER, BANK OF BARODA //

170 WP(C)/0029122/2019 PANCHANAN GOUDA M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0029123/2019 SUDHANSHU SEKHAR BISWAL GOPAL SINHA  / /

VS VS ()

THE PRINCIPAL SECRETARY TO GOVERNMENT FINANCE DEPARTMENT //

172 WP(C)/0029124/2019 RABINDRA PRADHAN M/S BHASKAR CHANDRA PANDA  / /

VS VS ()

SUB-REGISTRAR,TALCHER //

173 WP(C)/0029125/2019 SUSAMA BARIK M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE GOVT OF ODISHA //

174 WP(C)/0029126/2019 ISWARI PATRA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0029127/2019 KESHAVA HARIPAL PRATYUSHA NAIDU  / /

VS VS ()

ZONAL MANAGER, BANK OF BARODA //

176 WP(C)/0029128/2019 BHAGABAT PARIDA M/S. ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0029129/2019 GIRIJA BANKI M/S.DR.J.K. LENKA  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0029130/2019 UPENDRA NAIK M/S.ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0029131/2019 SURENDRA KUMAR MALLICK M/S. SHUBRANSU BHUSAN MOHANTY  / /

VS VS ()

BANKING OMBUDSMAN,RESERVE BANK OF INDIA //

180 WP(C)/0029132/2019 KUMAR NAHAK PRATYUSHA NAIDU  / /

VS VS ()

STATE OF ORISSA //

181 WP(C)/0029133/2019 SOUBHAGYA SWAIN M/S.A/.P.RAY  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0029134/2019 BIPIN BIHARI  SWAIN KANANBALA ROY CHOUDHURY  / /

VS VS ()

THE EXECUTIVE ENGINEER,FISHERI ENGINEERING DIVISION //

183 WP(C)/0029135/2019 AKSHAYA KUMAR PANDA M/S. K.K SWAIN  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0029136/2019 SANTOSH RAJU M/S.MANAS PATI  / /

VS VS ()

MANAGER,HRD,NATIONAL ALUMINIUM COMPANY LTD //

185 WP(C)/0029137/2019 ASHOK KUMAR MOHANTY PRATYUSHA NAIDU  / /

VS VS ()

STATE OF ORISSA //

186 WP(C)/0029138/2019 BIPIN BIHARI SWAIN KANANBALA ROY CHOUDHURY  / /

VS VS ()

THE EXECUTIVE ENGINEER //

187 WP(C)/0029139/2019 LIPSAMAYEE BISWAL M/S.ALOK KUMAR DAS  / /

VS VS ()

UNION OF INDIA //

188 WP(C)/0029140/2019 SADASIVA NAYAK M/S.MANAS PATI  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0029141/2019 MANOJ KUMAR DASH S.PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0029142/2019 JITENDRA KUMAR SAHU M/S.ALOK KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0029143/2019 PRAFULLA CHANDRA KORKORA M/S. K.K SWAIN  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0029144/2019 DAKTER PRADHAN S.PATTNAIK  / /

VS VS ()

STATE OF ORISSA //

193 WP(C)/0029145/2019 GANANATH NAYAK M/S. K.K SWAIN  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0029146/2019 M/S.AL HAQ TRADERS M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0029147/2019 RITARANI PANDA M/S.JANAKI KANTA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0029148/2019 GHUNDU GOPAL  PANIGRAHI S.A.PATTNAIK  / /

VS VS ()

STATE OF ORISSA //

197 WP(C)/0029149/2019 MURALIDHAR RANA M/S.RAMANI KANTA PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0029150/2019 BHOLANATH MISHRA AUROVINDA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0029151/2019 M/S.DEEP FUEL CENTRE M/S.BIRAJA PRASANNA DAS  / /

VS VS ()

HINDUSTAN PETROLEUM CORPORATION LTD //

200 WP(C)/0029152/2019 MANJULATA CHOUDHURY SURYA N.SATPATHY  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0029153/2019 SUSHANTA KUMAR DAS M/S.J.P.PARIDA  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0029154/2019 DIPAK KUMAR SAHOO M/S.B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0029155/2019 GADADHAR DHAL M/S.MANOJ KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0029156/2019 JAGANNATH MEHER M/S.B.N.PARIDA  / /

VS VS ()
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STATE OF ODISHA //

205 WP(C)/0029157/2019 HIMANSU BHUSAN PATRA M/S.R.P.DALAI  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0029158/2019 MANOJ KUMAR CHOUDHURY M/S.ADITYA KUMAR MOHAPATRA  / /

VS VS ()

THE SUB COLLECTOR,GUNUPUR //

207 WP(C)/0029159/2019 CHAKRADHAR BARIK M/S.BIKRAM CHANDRA GHADEI  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0029160/2019 SUBRA CHALA BAXI M/S.JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0029161/2019 GOPAL KRUSHNA NAYAK M/S.JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0029162/2019 DHRMAPRIYA SENAPATI M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0029163/2019 BANAMALI MAHARANA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0029164/2019 JAYA CHANDRA BEHERA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0029165/2019 PRAVAKAR DAS M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0029166/2019 ASIT KUMAR MISHRA M/S. J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0029167/2019 JYOTISANKAR BINDHANI M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

216 WP(C)/0029168/2019 PANCHU BEHERA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0029169/2019 TARINI CHARAN PANDA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0029170/2019 PRASANTA KUMAR SA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0029171/2019 MOHESWAR MOHAPATRA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0029172/2019 RESHMA BEHERA  / /

VS VS ()

THE REGISTRAR B.P.U.T //

221 WP(C)/0029173/2019 GOPAL JENA M/S,DAMODAR DEO  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0029174/2019 NARAYAN BEHERA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0029175/2019 BIRENDRA NATH BINDHANI M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0029176/2019 BIJAYA KUMAR BASTIA M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0029177/2019 RAMACHANDRA DAS M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0029178/2019 ABHIMANYU PAL M/S.DAMODAR DEO  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0029179/2019 PRASANA KUMAR MAHAPATRA M/S.J.K.KHUNTIA  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0029180/2019 SANTOSH KUMAR BINDHANI M/S.J.K.KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0029181/2019 PRAVAT KUMAR MOHANTY M/S. PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0029182/2019 SAKUNTALA DWIBEDI M/S.ALOK KUMAR MOHAPATRA  / /

VS VS ()

BISHNU CHARANA DASH //

231 WP(C)/0029183/2019 SANTOSH KUMAR MOHAPATRA M/S.HARA PRASAD  RATH  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0029184/2019 MIHIR BHAISAL M/S.PRAFULLA KUMAR RATH  / /

VS VS ()

CLAIM COMMISSIONER,KHORDA //

233 WP(C)/0029185/2019 MANAS KUMAR GUIN M/S.SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0029186/2019 DAYANIDHI SWAIN M/S.HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0029187/2019 PURUSOTTAM SWAIN S.P.SAHOO  / /

VS VS ()

STATE OF ORISSA //

236 WP(C)/0029188/2019 BISHNU PRASAD BARIK M/S.PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0029189/2019 PASUPATI NAYAK M/S.HARA PRASAD RATH  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0029190/2019 JIBACHH JHA M/S.HARA PRASAD RATH  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0029191/2019 MANJULATA BEHERA M/S.MANOJ KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0029192/2019 MANINDRANATH MOHANTY M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0029193/2019 BIRANCHI NARAYAN RATH SAMIR KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

242 WP(C)/0029194/2019 DR.SUDHIRA PATNAIK M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0029195/2019 BHIKARI CHARAN SAHOO M/S. PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0029196/2019 PRASANTA KUMAR SAHOO M/S.BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0029197/2019 DILESWAR BISWAL M/S. PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0029198/2019 CHAKRADHAR DAS M/S.BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0029199/2019 DILLIP KUMAR BALIARSINGH K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0029200/2019 DEBADHI SAHOO M/S. BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0029201/2019 GAGAN BIHARI SAMAL M/S.BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0029202/2019 BIRANCHI NARAYAN PARIDA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0029203/2019 BIJAYA KUMAR PRADHAN M/S.P.C KAR  / /

VS VS ()

TAHASILDAR BHANJANAGAR //

252 WP(C)/0029204/2019 BHUBAN MOHAN NATH M/S.BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0029205/2019 CHITTARANJAN SAHANI K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0029206/2019 TOFAN SINGH KUMBHAR GYANENDRA KUMAR TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0029207/2019 MAHESWAR SAHU K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0029208/2019 M/S.NIRMAN CONSTRUCTION M/S.PRABODHA CH.NAYAK  / /

VS VS ()

ODISHA STATE HOUSING BOARD //

257 WP(C)/0029209/2019 GADADHAR PRADHAN M/S.P.C KAR  / /

VS VS ()

TAHASILDAR BHANJANAGAR //

258 WP(C)/0029210/2019 KSHIRESWAR PASAYAT K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0029211/2019 SRIBATSA RANA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0029212/2019 SURYANARAYAN SAMAL M/S.MANOJ KUMAR PATI  / /

VS VS ()

REGISTRAR ODISHA ADMINISTRATIVE TRIBUNAL //

261 WP(C)/0029213/2019 SUBASH CHANDRA KANHAR KRISHNA CHANDRA SAHU  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0029214/2019 DILLIP KUMAR PANDA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0029215/2019 ANUPAMA DEBTA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0029216/2019 SURESH CHANDRA ADAB M/S.AKSHAY KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

265 WP(C)/0029217/2019 KUNI MAHARANA SEVATI SOREN  / /

VS VS ()

STATE OF ORISSA //

266 WP(C)/0029218/2019 SARAT KUMAR DASH J.M.PATTANAIK  / /

VS VS ()

UNION OF INDIA //

267 WP(C)/0029219/2019 RABINDRA KUMAR SAHOO M/S.MANOJ KUMAR PATI  / /

VS VS ()

THE CHAIRMAN CUM MANAGING DIRECTOR //

268 WP(C)/0029220/2019 RUDRA MADHAB SA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0029221/2019 BIRANCHI PANDEY K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

270 WP(C)/0029222/2019 KUMUDINI DAS S.K.NAYAK 2  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0029223/2019 ROJALIN BEHERA M/S.AKSHAYA KUMAR PANDEY  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0029224/2019 RADHANATH MALLICK M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0029225/2019 CHANDRA SEKHAR BARIK K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0029226/2019 SUJIT KUMAR DASH M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0029227/2019 PARBATI BADHEI M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0029228/2019 RABINDRA DHAL BANSHIDHAR BAUG  / /

VS VS ()

COLLECTOR,BALASORE //

277 WP(C)/0029229/2019 MOHAN PANDA S.K.NAYAK 2  / /

VS VS ()

JT COMMISSIONER, CONSOLIDATION AND SETTLEMENT, BBSR //

278 WP(C)/0029230/2019 SUPRAVA PATRA M/S.SAROJ KUMAR PADHY  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0029231/2019 DHIRENDRA KUMAR PATI M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0029232/2019 DINABANDHU SWAIN M/S.JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0029233/2019 ARUNA KUMAR NAIK M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0029234/2019 RANJEETA  MALLICK M/S.B.DASH  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0029235/2019 DIBAKAR MOHANTY S.K.NAYAK 2  / /

VS VS ()

ADDL COMMISSIONER,SETTLEMENT AND CONSOLIDATION,BALASORE //
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284 WP(C)/0029236/2019 DAMODAR BEURA M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0029237/2019 USHARANI MOHANTY L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0029238/2019 PUSPALATA ROUT M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0029239/2019 SANDHYARANI SAHOO M/S.B.DASH  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0029240/2019 SEBATI PANDA M/S.SUBASH CHANDRA SATPATHY  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0029241/2019 GAGAN BIHARI MOHANTY S.K.NAYAK 2  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0029242/2019 NRUSINGH PARIDA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODSIHA //

291 WP(C)/0029243/2019 RAJENDRA KUMAR SURARA M/S.SUBASH CHANDRA SATPATHY  / /

VS VS ()

COLLECTOR AND D.M, BOLANGIR //

292 WP(C)/0029244/2019 MITA MALIA M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0029245/2019 RAMA CHANDRA SOREN M/S.NIRMAL RANJAN ROUTRAY  / /

VS VS ()

UNION OF INDIA //

294 WP(C)/0029246/2019 PIO, OFFICE OF CESU, BBSR BIBHUDHENDRA DASH  / /

VS VS ()

ODISHA INFORMATION COMMISSION, BBSR //

295 WP(C)/0029247/2019 M/S.SUBHASHREE ENGINERING M/S.SAILABALA JENA  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0029248/2019 GOBINDRA CHANDRA BARIK M/S.BIKRAM CHANDRA GHADEI  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0029249/2019 PURUSOTTAM PATI S.K.NAYAK-2  / /

VS VS ()

ADDITIONAL COMMISSIONER //

298 WP(C)/0029250/2019 SUSAMA PANDA M/S.SUBASH CHANDRA SATPATHY  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0029251/2019 KAILASH CHANDRA MISHRA M/S.J.K.MISHRA-2  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0029252/2019 SARAT KUMAR PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

301 WP(C)/0029253/2019 PRABODHA KUMAR HOTA SANJIB MOHANTY  / /

VS VS ()

STATE OF ORISSA //

302 WP(C)/0029254/2019 ENEKETI NAIK @ NAYAK M/S.MAHES DAS  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0029255/2019 DILLIP KUMAR SAANTA M/S.KISHOR KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0029256/2019 PURNA CHANDRA NAHAK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

305 ABLAPL/0019688/2019 PAKU @ SOMANATH BHUJABAL RAJESH MOHAPATRA SPL.TASK FORCE /12 /2019

VS VS ()

STATE OF ODISHA //

306 ABLAPL/0019689/2019 AMARJIT PRADHAN B.S.DASPARIDA  / /0

VS VS ()
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STATE OF ODISHA //

307 ABLAPL/0019690/2019 BIPRA CHARAN GOUDA B.PASAYAT  / /0

VS VS ()

STATE OF ODISHA //

308 ABLAPL/0019691/2019 RITARANI DAS M.R.BISWAL KAKATAPUR /190 /2019

VS VS ()

STATE OF ODISHA //

309 ABLAPL/0019692/2019 YOUGESH KUMAR MANDAL RABINARAYAN BEHERA PLANTSITE /213 /2019

VS VS ()

STATE OF ODISHA //

310 ABLAPL/0019693/2019 GOURANGA SRICHANDAN MANAS RANJAN PANDA JODAPADAR /162 /2019

VS VS ()

STATE OF ODISHA //

311 ABLAPL/0019694/2019 SATISH RANJAN BARIK SAHASRA JYOTI NANDA  / /0

VS VS ()

STATE OF ODISHA //

312 ABLAPL/0019695/2019 PRATAP CHANDRA ROUT MD.G.MADANI DHAMNAGAR /270 /2019

VS VS ()

STATE OF ODISHA //

313 ABLAPL/0019696/2019 MADHAB SWAIN MANORANJAN PADHY PURI SADAR /328 /2019

VS VS ()

STATE OF ODISHA //

314 ABLAPL/0019697/2019 MALLI GUKHURA J.RATH BHASMA /126 /2019

VS VS ()

STATE OF ODISHA //

315 ABLAPL/0019698/2019 MD.MUSLIM AHAMMAD J.RATH TAISARA /26 /2013

VS VS ()

STATE OF ODISHA //

316 ABLAPL/0019699/2019 PAPU @ MUKESH MISHRA UMAKANTA BARIK KESINGA /391 /2019

VS VS ()

STATE OF ODISHA //

317 ABLAPL/0019700/2019 SATYAJIT NAYAK S.K.NAYAK-2 TIHIDI /504 /2019

VS VS ()

STATE OF ODISHA //
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318 ABLAPL/0019701/2019 RAMESH CHANDRA SWAIN SAUMYA RANJAN PRADHAN PURI SADAR /302 /2019

VS VS ()

STATE OF ODISHA //

319 ABLAPL/0019702/2019 SUSILKANTA ROUT BISWAJIT NAYAK NIRAKARPUR /51 /2019

VS VS ()

STATE OF ODISHA //

320 ABLAPL/0019703/2019 BIPIN BIHARI PATRA B.K.NAYAK DELANGA /54 /2017

VS VS ()

STATE OF ODISHA //

321 ABLAPL/0019704/2019 TIKAN SAMAL DEBENDRA DHAR KANTABANIA PS /115 /2018

VS VS ()

STATE OF ODISHA //

322 ABLAPL/0019705/2019 GAGAN BIHARI SAHOO @ BABI SASANKA S.SATAPATHY ANGUL TOWN /1065 /2019

VS VS ()

STATE OF ODISHA //

323 ABLAPL/0019706/2019 PRASANNA PRADHAN MANAS CHAND BANAPUR P.S. /364 /2019

VS VS ()

STATE OF ODISHA //

324 ABLAPL/0019707/2019 SIDHESWARA JENA B.K.NAYAK DELANGA /55 /2017

VS VS ()

STATE OF ODISHA //

325 ABLAPL/0019708/2019 MANORANJAN DAS CHITTARANJAN PATTNAIK KHANTAPADA /403 /2019

VS VS ()

STATE OF ODISHA //

326 ABLAPL/0019709/2019 NAWED HASMI ASIT KU JENA NIHALPRASAD /101 /2019

VS VS ()

STATE OF ODISHA //

327 ABLAPL/0019710/2019 SUKANTA SETH JAJATI KISHORE MOHANTY PURI SADAR /328 /2019

VS VS ()

STATE OF ODISHA //

328 ABLAPL/0019711/2019 SANTOSH JENA RAJIB LOCHAN PATTNAIK BASTA /357 /2019

VS VS ()

STATE OF ODISHA //

329 ABLAPL/0019712/2019 SAGAR KUMAR SAHOO AKSHAYA KUMAR PANDEY NEMALO /48 /2015
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VS VS ()

STATE OF ODISHA //

330 ABLAPL/0019713/2019 ANIL DAS DEEPAK R.PARIDA CAPITAL P.S. /469 /2019

VS VS ()

STATE OF ODISHA //

331 ABLAPL/0019714/2019 GOLA SENA MANAS CHAND BANAPUR P.S. /154 /2015

VS VS ()

STATE OF ODISHA //

332 ABLAPL/0019715/2019 BALIYA TUDU ANJAN KUMAR BISWAL BETNOTI /83 /2015

VS VS ()

STATE OF ODISHA //

333 ABLAPL/0019716/2019 DHANU NAHAK B.K.ROUTRAY ASKA /168 /2019

VS VS ()

STATE OF ODISHA //

334 ABLAPL/0019717/2019 BIKASH PRADHAN B.B.ROUTRAY BIJEPUR /53 /2012

VS VS ()

STATE OF ODISHA //

335 ABLAPL/0019718/2019 KALU @ SUKANTA KUMAR PANDIA B.K.NAYAK KONARK /68 /2018

VS VS ()

STATE OF ODISHA //

336 ABLAPL/0019719/2019 PRASANT @ BIJAYA DAS SITIKANT MISHRA MAHANGA /277 /2019

VS VS ()

STATE OF ODISHA //

337 ABLAPL/0019720/2019 FARUKH KHAN UDIT RANJAN JENA PUINTALA /232 /2019

VS VS ()

STATE OF ODISHA //

338 ABLAPL/0019721/2019 SUNANDA KUMAR SAHOO RAJENDRA N.ROUT EOW,BHUBANESWAR /20 /2019

VS VS ()

STATE OF ODISHA //
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1 260/2019 SUNANDA PADHI @ JHULI-MP SANJAY KUMAR PRADHAN

MATA/181/2019

2 261/2019 SUNANDA PADHI @ JHULI-MP SANJAY KUMAR PRADHAN

MATA/182/2019

3 346/2019 SUBASH CH.MAJHI-MP SAMIR KUMAR MISHRA

RVWPET/440/2019

4 347/2019 ANTARJYAMI SAHOO@SAHU-MP M/S.DEBABRATA RATH

RVWPET/194/2017

5 348/2019 ANTARJYAMI SAHOO@SAHU-MP M/S.DEBABRATA RATH

RVWPET/194/2017

6 349/2019 ANTARJYAMI SAHOO@SAHU-MP M/S.DEBABRATA RATH

RVWPET/194/2017

7 488/2019 UMA  MALLICK-MP ARBABINDA TRIPATHY

TRP(C)/453/2019

8 537/2019 GIRIDHARI PANDA-MP DIPTIRANJAN MOHAPATRA

RPFAM/315/2019

9 538/2019 GIRIDHARI PANDA-MP DIPTIRANJAN MOHAPATRA

RPFAM/315/2019

10 539/2019 HARIKRUSHNA MOHANTY-MP BIJAY KU.BEHERA(1)

RPFAM/316/2019

11 1085/2019 MANORANJAN PANDA-MP SAMIR KUMAR MISHRA

RSA/330/2019

12 1086/2019 BANITA PANDA@PANIGRA-MP M/S.MANOJ KU.PANDA

RSA/265/2014

13 1087/2019 BANITA PANDA@PANIGRA-MP M/S.MANOJ KU.PANDA

RSA/265/2014

14 1088/2019 BANITA PANDA@PANIGRA-MP M/S.MANOJ KU.PANDA

RSA/265/2014

15 1089/2019 DAMBARUDHAR GURU-MP BHASKAR CHANDRA PANDA

RSA/396/2019

16 1090/2019 PRATIMA SAHOO-MP B.S.RAYAGURU

RSA/397/2019

17 1091/2019 PRATIMA SAHOO-MP B.S.RAYAGURU

RSA/397/2019

18 1091/2019 STATE OF ODISHA-MP A.G.A.

WA/694/2019

19 1092/2019 STATE OF ODISHA-MP A.G.A.

WA/694/2019

20 1093/2019 GANESH MOHALIK-MP RAMDAS ACHARY

WA/697/2019

21 1094/2019 GANESH MOHALIK-MP RAMDAS ACHARY

WA/697/2019

22 1095/2019 MAHESWAR JENA-MP RAMDAS ACHARY

WA/698/2019

23 1096/2019 MAHESWAR JENA-MP RAMDAS ACHARY

WA/698/2019

24 1097/2019 PRATAP CHANDRA SINGHSAMANTA-MP SAMIR KUMAR MISHRA

WA/682/2019

25 1232/2019 MALAYA KUMAR PANIGRAHI-MP SASIM AJITAV PATTNAIK

CRLREV/913/2019

26 1566/2019 UMESH SETHY-MP M/S.DEBASIS TRIPATHY
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CMP/1487/2019

27 1567/2019 HARISH CH.RAY-MP M/S.S.K.NAYAK

CMP/1488/2019

28 1569/2019 GOKUL NAIK-MP TUKUNA KU.MISHRA

CMP/1489/2019

29 1570/2019 DEBENDRA PAL-MP PRAFULLA CH BISWAL

CMP/1492/2019

30 1571/2019 DIPTIMAYEE SAHU-MP P.V.BALAKRISHNA

CMP/1493/2019

31 1572/2019 JOGENDRA TARAI-MP B.S.DAS

CMP/1494/2019

32 1671/2019 STATE OF ODISHA-MP A.G.A.

FAO/1025/2019

33 1672/2019 STATE OF ODISHA-MP A.G.A.

FAO/1025/2019

34 1673/2019 JAYANARAYAN PRADHAN-MP SUKANTA KU.MISHRA

FAO/1027/2019

35 1674/2019 PARSURAM PRADHAN-MP SUKANTA KUMAR MUISHRA

FAO/1028/2019

36 1675/2019 LEGAL MANAGER, CLAIMS, M/S. TATA AIG G.I.CO.LTD.-MPADAM ALI KHAN

FAO/828/2019

37 1766/2019 THE DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.,-MPNITISH KUMAR MISHRA

MACA/937/2019

38 1767/2019 DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTD.-MPNITISH KU.MISHRA

MACA/943/2019

39 1768/2019 THE LEGAL MANAGER,BAJAJ ALLIANZ GENERAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/996/2019

40 1769/2019 THE ORIENTAL INSURANCE COMPANY LTD.-MP A.A.KHAN

MACA/997/2019

41 1770/2019 SISA SUBARNA-MP RAMESH CH.PRADHAN

MACA/998/2019

42 1771/2019 SISA SUBARNA-MP RAMESH CH.PRADHAN

MACA/998/2019

43 2091/2019 GANESWAR NAYAK-MP SMRUTI RANJAN MOHAPATRA

CRLA/975/2019

44 2092/2019 GANESWAR NAYAK-MP SMRUTI RANJAN MOHAPATRA

CRLA/975/2019

45 2093/2019 BIPIN BEHERA-MP H.N.MOHAPATRA

CRLA/977/2019

46 2094/2019 BIPIN BEHERA-MP H.N.MOHAPATRA

CRLA/977/2019

47 2585/2019 CHAKRADHARA BUDEK-MP SAROJ KUMAR PADHY

CRLMC/3604/2019

48 2586/2019 SUBASH KUMAR AGARWAL-MP SMRUTI RANJAN MOHAPATRA

CRLMC/3609/2019

49 2587/2019 GOURI SANKAR ROY-MP KARUNAKAR GAYA

CRLMC/3610/2019

50 2588/2019 A.S.GANESAN-MP ISHWAR MOHANTY

CRLMC/3614/2019

51 2589/2019 LITU JENA-MP B.K.NAYAK

CRLMC/3615/2019

52 2590/2019 PRASANTA DAS-MP BISWARANJAN DALAI

CRLMC/3616/2019

53 2591/2019 PANCHANAN SAHOO-MP MD.G.MADANI

CRLMC/3617/2019

54 2592/2019 LAXMAN@LAXMIDHAR PARIDA-MP ASHOK KUMAR MOHAPATRA 1

CRLMC/244/2019

55 18505/2019 KALPANA @ PRIYANKA GOCHHAYAT-MP M/S.TRILOCHAN PANIGRAHI

WP(C)/29075/2019

56 18506/2019 KALPANA @ PRIYANKA GOCHHAYAT-MP M/S.TRILOCHAN PANIGRAHI

WP(C)/29076/2019

57 18507/2019 MANAS RANJAN MEHER-MP M/S. SUSHANTA KUMAR JOSHI

WP(C)/29078/2019
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58 18508/2019 NARAYAN JENA-MP M/S.SUKANTA KUMAR DALAI

WP(C)/29084/2019

59 18509/2019 SASMITA MALLIK-MP M/S. DIPTIRANJAN MOHAPATRA

WP(C)/29089/2019

60 18510/2019 M/S.BHARAT SALT AND CHEMICAL INDUSTRIES LIMITED-MPM/S.MOHIT AGARWALLA

WP(C)/29095/2019

61 18511/2019 SUNIL KUMAR DASH-MP M/S.SANTANU KUMAR SARANGI

WP(C)/29098/2019

62 18512/2019 M/S.MAHESWARI ENTERPRISES AND AMBIKA ENTERPRISES(JV)-MPM/S.PRATYUSHA NAIDU

WP(C)/29101/2019

63 18513/2019 SRIKANTA BEHERA-MP M/S.SATRUGHNA DASH

WP(C)/29106/2019

64 18514/2019 SANTANU KUMAR PADHI-MP M/S. GOPAL SINHA

WP(C)/29120/2019

65 18515/2019 SUDHANSHU SEKHAR BISWAL-MP GOPAL SINHA

WP(C)/29123/2019

66 18516/2019 UPENDRA NAIK-MP M/S.ANJAN KUMAR BISWAL

WP(C)/29130/2019

67 18517/2019 JITENDRA KUMAR SAHU-MP M/S.ALOK KUMAR DAS

WP(C)/29142/2019

68 18518/2019 DAKTER PRADHAN-MP S.PATTNAIK

WP(C)/29144/2019

69 18519/2019 M/S.AL HAQ TRADERS-MP M/S.SUKANTA KUMAR DALAI

WP(C)/29146/2019

70 18520/2019 RITARANI PANDA-MP M/S.JANAKI KANTA MOHAPATRA

WP(C)/29147/2019

71 18521/2019 GHUNDU GOPAL  PANIGRAHI-MP S.A.PATTNAIK

WP(C)/29148/2019

72 18522/2019 M/S.DEEP FUEL CENTRE-MP M/S.BIRAJA PRASANNA DAS

WP(C)/29151/2019

73 18523/2019 MANJULATA CHOUDHURY-MP SURYA N.SATPATHY

WP(C)/29152/2019

74 18524/2019 MANOJ KUMAR CHOUDHURY-MP M/S.ADITYA KUMAR MOHAPATRA

WP(C)/29158/2019

75 18525/2019 CHAKRADHAR BARIK-MP M/S.BIKRAM CHANDRA GHADEI

WP(C)/29159/2019

76 18526/2019 HUMA and BINCHANAPALL-MP M/S.BASUDEV PUJARI

WP(C)/22871/2014

77 18527/2019 BETIKHAI SAHU-MP M/S.DEBENDRA KUMAR SAHOO

WP(C)/6409/2018

78 18528/2019 MAITREE SANSAD-MP M/S.AJOYA MOHANTY

WP(C)/16562/2016

79 18531/2019 BARAPADA SCHOOL OF ENGINEERING AND TECHNOLOGY-MPM/S.ASWINI PATNAIK, MR. R.K.RATH (SR. ADV.)

WP(C)/12796/2016

80 18532/2019 SANTOSH KUMAR BEHERA-MP M/S.SAMEER KUMAR DAS

WP(C)/28422/2019

81 18533/2019 BISHNUPRIYA BEHERA-MP M/S.RAMAKANTA SARANGI

WP(C)/22752/2019

82 18534/2019 MINA KU.PANIGRAHI-MP M/S.SAMBIT RATH

WP(C)/25405/2012

83 18536/2019 RANI LAXMIBAI SHAKTI SANCHAYIKA MAHASHANGHA-MPM/S.DURGESH NARAYAN RATH

WP(C)/17596/2015

84 18537/2019 TOFAN SINGH KUMBHAR-MP GYANENDRA KUMAR TRIPATHY

WP(C)/29206/2019

85 18538/2019 SURYANARAYAN SAMAL-MP M/S.MANOJ KUMAR PATI

WP(C)/29212/2019

86 18539/2019 RABINDRA KUMAR SAHOO-MP M/S.MANOJ KUMAR PATI

WP(C)/29219/2019

87 18540/2019 SUJIT KUMAR DASH-MP M/S.SAMEER KUMAR DAS

WP(C)/29226/2019

88 18541/2019 RANJEETA  MALLICK-MP M/S.B.DASH

WP(C)/29234/2019

89 18542/2019 SANDHYARANI SAHOO-MP M/S.B.DASH
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WP(C)/29239/2019

90 18543/2019 RAMA CHANDRA SOREN-MP M/S.NIRMAL RANJAN ROUTRAY

WP(C)/29245/2019

91 18544/2019 PIO, OFFICE OF CESU, BBSR-MP BIBHUDHENDRA DASH

WP(C)/29246/2019

92 18545/2019 GOBINDRA CHANDRA BARIK-MP M/S.BIKRAM CHANDRA GHADEI

WP(C)/29248/2019

93 275/2019 M/S.KRUSHNA CH.SAHU-MP

STREV/109/2017

94 1568/2019 SRIPATI MAHARANA-MP

CMP/1212/2019

95 2215/2019 KUNA@SWADHIN KUMAR SENA-MP

ABLAPL/9705/2019

96 2216/2019 RANJAN JENA-MP B.K.NAYAK

ABLAPL/16715/2017

97 2217/2019 MRUTYUNJAY NAYAK-MP

ABLAPL/10582/2019

98 2218/2019 LAXMIKANTA JANI-MP

ABLAPL/5914/2018

99 2219/2019 SABITRI SENAPATI-MP

ABLAPL/12244/2018

100 2220/2019 NIRANJAN SENAPATI-MP

ABLAPL/12239/2018

101 18529/2019 BHOLESWAR SAHU-MP

WP(C)/5848/2018

102 18530/2019 SANJAY KU.KAR-MP

WP(C)/22221/2010

103 18535/2019 BISWARANJAN MOHAPATRA-MP

WP(C)/20120/2018
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